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GOVERNMENT OF INDIA
MINISTRY OF FINANCE
( DEPARTMENT OF REVENUE )
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CORRI GENDUM -
(ITNCOME~TAX)

- 5.0, hm.: : In exerciss oF.the powsrs conferred by.sub~
clause (v) of clause (23C) of Section 10 of the Incame-tax Act;
' 1961 (43'0F 1961),_th8 Central GOVerﬁment hereby makes the
following modification in its notification No.9004 (F.No.
197/206/91~1TA -1) dated 26- 2-92 notifying ® Hindu Satkar

Samity, Calcutta ® fgr the puxposes of the abova said clause 2~

Fors (i) for the assessment yaafs 1992-93 to 1995-96,

keads (i) for the assessment years 1990-91 to 1992-93,

‘Notification No. RI° (F.No.197/206/91-1TA=1)

. | | - (SHHRAT CHANDRA)
* S | UNDER SECRETARY TO THE GOUT. OF INDIA.
b / . »I : )

To

~— L . The Manager,

S= 7 .. Government of India Press,

Ring Raad, Mayapuri Industrial Area,
(Near Rajouri Garden), Neu Delhi.




